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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).11916/2005

(From the judgenent and order dated 25/04/2005 in RA No.313/2004 in CAP No. 18346/ 2002 of the

H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

HS.1.D.C LTD Petitioner(s)
VERSUS
M S. ANUBHAV AUTO P. LTD. & ANR Respondent ( s)
(Wth appln(s) for exenption fromfiling c/c of the inpugned Judgnent and with prayer for inte

rrm

relief )

Date: 19/05/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE P. VENKATARAMA REDDI
HON BLE MR JUSTI CE AR JI T PASAYAT

( VACATI ON  BENCH)

For Petitioner(s)

M. Ravi ndra Bana, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng



ORDER

Li st al ong with S.L.P. (O No....... / 2005 (Diary No. 11222
/ 2005) on 6t h June,

2005.

(N.  Annapur na) (Pushp Lata Bhardwaj)

Court Master Court Master



